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Minister is interested, the Members are interested, but the discussion is 
not taking place. So. something should be done to have a Short 
Duration Discussion on this very important issue. The Minister will agree 
to the said discussion; time will be allotted for the said discussion and 
the discussion can take place. We have already taken half-an-hour on 
this issue. So. I will go to the next question. But, I agree with the hon. 
Members that it is a very important question, and it should be brought 
forward here, and we should have a detailed discussion on this issue. 

DR. T. SUBBARAMI REDDY: Sir, we should also agree for Half-an-
Hour discussion on the Ananth Kumar's subject. 

MR. CHAIRMAN: I am not talking about Half-an-Hour discussion. It 
is more than Half-an-Hour discussion. The question is that I want a 
bigger discussion on this subject. 

Functioning of CGHS Dispensaries in Delhi 

*563. PROF. M.M. AGARWAL: Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the number of CGHS dispensaries functioning at present in 
Delhi; 

(b) the detai ls  of facilities including Homoeopathy, Ayurvedic, 
Yoga, etc. being provided in those CGHS dispensaries; 

(c) the total number of CGHS beneficiaries in Delhi; 

(d) whether there is any proposal to start more CGHS dispensaries in 
Delhi and improve their functioning; and 

(e) if so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. C.P. 
THAKUR): (a) to (e) A Statement is laid on the Table of the House. 

Statement 

(a) and (b) The number of CGHS dispensaries/units functioning under 
CGHS Delhi are : — 

 

Allopathic — 87 
Ayurvedic dispensaries/ 5+8 13 
uni ts    
Homoeopathic 3+10 13 
Dispensaries/Units   
Unani dispensary/units 1+3 4 
Yoga Centre.s — 3 
Siddha Unit — 1 
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The list-showing location of CGHS dispensaries in Delhi is given in the 
enclosed Table (see below). There are 4 Polyclinics functioning under 
CGHS Delhi. 

(c) The total number of beneficiareis under CGHs Delhi are 15.48,783. 

(d) and (e) The Staff Inspection Unit (SIU) of the Ministry of Finance 
conducted the Norms study of only the CGHS Allopathic dispensaries. 
The report of the SIU was given in November, 1999. The implementation 
of the recommendations in the SIU Report has been challenged vide OA 
No. 1030/2001 in 
, CAT. New Delhi, by the All India CGHS Employees Association. The 
matter is sub-judice. 

The SIU has conducted a study of the Indian Systems of Medicine 
and Homoeopathy dispensaries/units under CGHS. This study was 
started in April 2001 and the final report of the SIU has not been received 
by the Government as yet. 
Opening of new CGHS Units requires creation of posts and these can 

be done only after the recommendation contained in the SIU Report of 
November. 1999. are fully implemented as stipulated in letter No. 25/1/97-
SIU dated 2.11.99 •of Ministry of Finance. Department of Expenditure. 
Therefore, the process of opening new CGHs dispensaries by creation 
of posts is held up. 

Up-gradation/improvement in the functioning of CGHS dispensaries 
is an ongoing process. 

List of the Allopathic/Ayurvedic/Homoeopathic/Unani 
Dispensaries/Units functioning under CGHS Delhi 

 

SI. Name of the Pvt.   Govt.   Own.  DDA Addresses   All All.  
Ayur. 

 Hoinoeo- Unani 
No
. 

Dispensary   of Buildings   pathic 
1 2 3        4           5 6 7 8 9 10       11 

1. Gole 
Market-I 

Yes  CGHS 
own 
Building 

Yes  Yes 

2. Pandara Road Yes  D-2. 365-367. 
Pandara Road 

Yes   

3. Delhi Canit. Yes  CGHS Own 
Building 

Yes  Yes 

4. Minto Road Yes  1 & 3 
Mirdard Road 

Yes    
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1 2 3 4 5         6       7                      8 9          10       II 

5. Pahar Ganj  Yes  3 & 4.         Yes 
Chitragupta Rd. 

Yes 

6. Subzi Mandi Yes   23/1. Shakti Yes 
Nagar 

 
7. Timarpur   Yes CGHS Own Yes 

Building 
Yes 

8. Chandni Chowk   Yes CGHS own Yes 
Building 

 
9. Lodhi Road-I   Yes CGHS own Yes 

Building 
 

10 Lodhi Road-ll  Yes  Block No.     Yes 
4-1. 
3.5.7 
Lodhi Road 

Sidha 1 

II. Kidwai Nagtar  Yes Yes CGHS Own Yes 
Building **61—63 
Kidwai Nagar 

**Yes 

12. Lajpat Nagar   Yes CGHS Own Yes 
Building 

 
13. Sarojini Nagar-I   Yes Y-342—346 Yes 

Sarojini Nagar 
 

14. Sarojini Nagar-ll  Yes  L-165.67.69.171 Yes 
     Sarojini Nagar  
15. Laxmibai Nagar   Yes CGHS Own Yes 

Building  
16. Moti Bagh   Yes CGHS own Yes 

Building  
17. Karol Bagh Yes   883. East Park Yes 

Road  
18. Pusa Road   Yes CGHS Own Yes 

Building 
 

19. Dev Nagar  Yes  B-310—315. Yes Dev 
Nagar 

Yes      Yes 

20. Patel Nagar-1 Yes   11/14. East Patal Yes 
     Nagar  
21. Netaji Nagar   Yes CGHS Own Yes 

Building 
 

22: Pulbangas Yes   A-30. Hath Khana 
Pul Bangash 

Yes 

23. Chankya Puri  Yes  D-ll/257. 259 Yes 
Vinay Marg 

 
24. Kasturba Nagar-I  Yes CGHS Own Yes  
     Building  
25. Tilak  Nagar   Yes CGHS Own Yes 

Building 
Yes 

.26. President Estate  Yes  CGHS Dispensary 
Wing Govt. 

Yes 

15 



   RAJYA SABHA [6 May, 2002] 

1 2                           3 4 5 6       7                      8 9 10       11 

27. Darya Ganj  Yes CGHS Own Yes 
Building 

 Yes     Yes 

28. Nanak Pura  Yes CGHS. Own Yes 
Building 

  
29. Naroji Nagar Yes  77, 79, 81 83-E 

Naroji Nagar  - 
Yes  

30. North Avenue Yes  1-2. North Avenue Yes **Yes 
    ** Q  No. 4 North 

Avenue 
  

31. South Avenue Yes  153-B. South 
Avenue * 33-34 
South Avenue 

Yes *Yes   *Yes 

32. Constitution 
House 

Yes  IE-SA. Curzen 
Road Barracks 

Yes  
33. Patel Nagar-II   Yes   21/9West Patel 

Nagar 
Yes  

34. Telegraph Lane Yes  18-E Telegraph 
Lane 

Yes  
35. Sarojini Nagar 

Market 
Yes  G-150, 152. 154, 156 

Sarojini Nagar 
Yes  

36. Srinivas Puri Yes  CGHS 
Own Building 

Yes  
37. Andrews Ganj Yes  D-2/65 & 66 

Andrews Ganj 
Yes  

38. Jung Pura Yes  Q. No. 46. 48. 50. 
52. 56. Block No. 8. 
Jung-Pura 

Yes Yes 

39. Malviya Nagar Yes  Senior Secondary 
School Malviya 
Nagar 

Yes  

40. Kalkaji-I Yes  CGHS Own Yes 
Building 

 Yes 

41. R.K. Puram-I  Yes Q No. 817-818 
Sector-IV, R.K. 
Puram 

Yes  

42. Wellesly Road  Yes CGHS Own Yes 
Building 

  
43. New Rajinder 

Nagar 
 Yes CGHS Own Yes 

Building 
  

44. R.K. Puram-II  Yes CGHS Own Yes 
Building 

  
45. Hauz Khar  Yes CGHS Own Yes 

Building 
  

46. Mayapuri (Hari 
Nagar) 

  Yes   DDA Rat    Yes 
     Mayapuri 

  
47. Shahdara  Yes Mansarover Yes 

Park. Shahdara  Yes 
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1 2 3 4 5           .      7                      8 9 10       11 
48. R.K. Puram-Ill   Yes CGHS Own Yes 

Building. Sec.-VI, 
R.K. Puram 

Yes  

49. Chiira Gupta 
Road  Yes  ABC-Block. No. 

187-189. Aram 
Bagh 

Yes  

50. R.K. Puram-IV   Yes CGHS Own Yes Bui 
Iding. efc-VIII R.K. 
Puram 

  

51. Rajouri Garden Yes   Z—9. Rajouri 
Garden 

Yes Yes 

52. Shakurbasli Yes   WZ-144/1   Yes 
Rani Bagh 

  
53. Inderpuri  Yes  IARI Campus 

Krishi Kunj 
Yes  

54. Naraina   Yes CGHS Own Yes 
Building 

 Yes 

55. G.K.G. Yes   l-I-Krishna Nagar 
Extention 

Yes  
56 R.K Puram v  Yes  Qr. 818—825 Sector Yes 
     12. R.K   Puram 

Or. No. 810 
  

     Sector 12 R.K. Puram  
57. Nangal Raya   Yes CGHS Own Yes 

Building 
  

58. Rajpura Road  Yes  Old Police Line 
Rajpura Road 

Yes  
59. Kingsway Camp  Yes  New Police Line 

Kingsway Camp 
Yes Yes 

60. Janakpuri-I   Yes C-4, Janakpuri-I Yes Yes 
61. Ashok Vihar Yes  Yes 1-97. Ashok Vihar Yes  
62. Sadiq nagar   Yes CGHS Own Yes 

Building 
  

63 Tri Nagar Yes   564/37 Tri Nagar Yes  
64. MB. Road   Yes CGHS Own Yes 

Building. Sector 
I.M.B  Road 

Yes  

65. Palam Colony   Yes CGHS Own Yes 
Building. 

  

     Mangolpuri. Puram  
66. Laxmi Nagar   Yes CHGSOwn Yes 

Building at Vikas 
Marg 

Yes  

67. Ghaziabad  Yes  Qr. No. 367. 370. 
373. 376 Kamla 
Nehru Nagar 
Ghaziabad 

Yes  
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1 2 3 4            5 6 7                        8 9 10       1 1 

68. R.K. Puram-Vl  Yes  Qr. No. 733. 737. Yes Yes      Yes 
     739 Sector-13 R.K.  
     Puram Q. No. 

817 **  
69. Faridabad  Yes  NIT. Seclor-IV 

Faridabad 
Yes  

70. Munirka  Yes  DDA Flat JNU Yes  
71. Kasturba Nagar-

II 
II Yes  Campus. Munirka 

R. 525.526. 529. 
Yes  

72. Gurgaon Yes   530. 533 Kasturba 
Nagar 482/16 Civil 
Lines 

Yes Yes 

73. 
74. 

Janakpuri-ll 
Kalkaji-ll 

Yes  Yes Gurgaon 
B 1/20 lanakpuri        Yes' 
 Qr. LIG DDA Flat      Yes 
38-B. 42-43 A 7 45A 

 

     Kalkaji   
75. Gole Market II  Yes CGHS Own Yes Yes Yes 
     Building   
76. Maur Vihar   Yes DDA Flat Pocket 1 

263 B. 204 AB 
Yes  

77. 

78. 

Dakshinpuri 

Vivek Vihar 

 
 
 
 
 

 

  Mayur Vihar A B 
125. 126. 127. 
Sector 4 Pushpa 
Vihar D-12 A 
Chander 

Yes 

Yes 

 

79. Paschim Vihar   Yes Nagar 
A-l 2A   8 A inYes Yes 
Pocket A3 MIG 

 

     DDA Flats   
80. Pitampura  Yes  Income Tax Colony Yes  
     Pitampura   
81. Sunder Vihar Yes   1/6 Sunder Vihar Yes  
82. Pragati Vihar Yes   Pragati Vihar 

Hostal 
Yes  

83. Yamuna Vihar Yes   C 67AB        Yes   
84. Noida Yes   Bhajanpura A 112 

&113 Sector 36 
Noida 

Yes  

85.. Rohini Yes   B 52 Naharpur 
Sector 7 Rohini 

Yes  

86. 

87. 

Dilshad Garder 

Sarojini Nagar 

Yes Yes  E-I3 ande 14 
Dilshad Garden 
342 Y Block 

Yes Yes 

88. Unani 
Ayurvedic Hospital 

 Yes Sarojini Nagar 
CHGS Own 
Buildinu Alieani 

 Yes 

The allopathic dispensary Moti Nagar is now functioning from the Rajouri 
Garden and Shakurnasti dispensary building. 
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 FG0 O)0 O)0 PQ0.6 :  QROSTU VहWXY , VZ VO[[MY VP�M LM ]W uQ ^OU ]\  
T_` k}YqOX X\UO ह� P T] e}हo[h V\g\ �x[ ]O efg Tq|UOg Q\ TXYO हj m LहOP U] VZ 
QVªUO ह� P e[]O LqO^ ]O[�[ ]\  UहU §M] हj m _\T][ V\gO]ह[O Yह हj T] Qg]Og [\ 
X\{ ]\  �Wb\ VWb\ {हgo , TX�_M L\Q\ VहO[pgo ]W हg SPrq¨ÅY YWL[O Vh uPT�Y[ 
TQ|bV yz V\�MQ[ U�O हWTVYWSj�M ]\  Tq|UOg ]\  T_` Tq{\¨ �YOQ T]YO हj m  
`_WSj�M TQ|bV ]O Tq|UOg UW ^हvU हvy हj , _\T][ yYvq�TX], Y�[O[M TQ� YWp, 
हWTVYWSj�M, [\rvg_Sj�M ]O Tq|UOg SY¥ U £S Q\ [ह� हvy हj m TX�_M  LjQ\ VहO[pg ]M 
^©UM हv� L[QPºYOP ]W X\dUh हv` ROgUMY TrT]�QO  S�TU ]O Tq|UOg ]g[\ ]M ^हvU 
yqxY]UO हj m VO[[MY VP�M LM [\ LW LqO^ TXYO हj , eQVh T_dO हj T] QMLM`r`Q 
]M `_WSjT�] 87 T�QShQ�gYO  हZ m TLQVh yYvq�TX] ]M 13, हWTVYWSjT�] ]M13, 
Y�[O[M ]M 4, YWp ]M 3 lgTQ� ]M `] हjm uQ]O VU_^ हj T] ROgUMY TrT]�QO 
S�TU ]O Tq|UOg ^हvU ]V हvy हj m VZ VO[MY VP�M LM Q\ LO[[O rOहUO ह� P T] uQ]\  T_` 
T]U[O k[ yqPTbU T]YO pYO हj lg ROgUMY TrT]QO S�TU ]W ^©OqO X\[\ ]\  T_` aYO 
�YOQ T]Y\ pY\ हj ?  Vvª\ Yह RM SUO हZ T] uQ]\  T_` `] ]V\bM ^[O�  p� �M , eQ[\ 
RM uQ]\  QP^Pk Vh ]W� gW] _pO� हj m VZ LO[[O rOहUO ह� P T] uQ gW] ]\  हWU\ हv` RM aYO 
हV ROgUMY  TrT]�QO S�TU ]W yp\ ^©O Q]U\ हZ YO  [ह� ?  
 
 R.0+(0I(0 S.7, 1 :  VO[[MY QX|Y [\ LW �x[ e§OYO हj,T] yYvq�TX] – 
TQ� TQ|bV yz VjT�TQ[ ]O �QOg �rOg हW[O rOTह` uQVh V\gM RMQहVTU हj lg VZ 
QVªUO ह� P T] QX[ ]M RM QहVTU हj m |bOz uP|Sja{[ Y�T[b [\ XW[o TQ|bV ]\  T_` 
c_p-c_p VO[XP�UY ]g[\ हZ m `_WSj�M ]\  Tq¨Y Vh e}हW[h  cS[M TgSWb� X\ XM हj qह 
RM ]\ Q Vh हj m yYvqÆTX] TQ|bV ]\  Tq¨Y Vh e}हW[h cS[M TgSWb�  [हM XM हj m TgSWb�  
TV_[\  ]\  ^OXहV _Wp eQ\ ^©O[\ ]M ]WT{{ ]g\ph m qjQ\ RM हV[\ Yह �OqkO[ gdO �O 
T] XQq� SPrq¨ÅY YWL[Q Vh yYvq�TX] ]o RM ^©O`ph U�O �_WSjT�] ]W RM ^©O`ph m 
_\T][ ^Lb ]\  TहQO^ Q\ uQ\ ]b ]g TXYO pYO m TX�_M Vh `_WSj�M Vh SOPr lg 
yYvq�TX] U�O हW�YWSj�M Vh 3-3 ]O c[vVO[ : e}हW[h  TXYO हj T] uU[O yS ^©O Q]U\ 
हZ m uQVh हVOgO �YOQ LOgM हj T] ]j Q\ yYvq�TX] , TQ�, lg Y�[O[M ]W हV _Wp 
^©OqO Xh m qjQ\ UW cS[\ हj�� �W�OV Vh uQ\ _\ gह\ हZ U�O yYvq�TX] TQ� lg Y�[O[M 
TQ|bV ]W ^©OqO Xh  gहh हZ , e[]M XqOuPYO RM dgMX gहh हZ lg eQ]\  �YWp ]\  T_` 
�YOQ ]g gह\ हZ m  
 
 FG0 O)0O)0 PQ0.6 :  VहWXY , VZ  Yह LO[[O rOहUO ह� P T]  ^हvU QM  Lpह  
c_ObVhb  Qg]Og  [\ T]YO हvy हj T] LjQ\ QM0SM0��Y�0�M0 V\ , हOe�Qp ]O�S_jaQ 
Vh, qQPU TqहOg Vh, gWTह¡M Vh , Qv�UO[ SvgM  Vh lg ^हvU  QM Lpह हj LहOP pq[�Vhb [\ 
QM0LM0`r0`Q0 T�QSjQgM  dW_[\  ]\  T_` c_ObVhb  T]YO हj T]}Uv u[Vh c^ U] 
T�QSjQgML [ह� dW_M pYM हj m aYO uQV\ k[ ]M yqxY]UO हj , k[ ]O cROq हj YO 
k[ ]O c_ObVhb [ह� T]YO pYO हj ?  Y ह VP�M LM ^UO[\ ]M ]� SO ]gh m  
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 R.0 +(0 I(0 S.7, 1 :   cRM  LW0 y� 0�0 [\ TgSWb� XM ह\ , eQVh ]हO हj T] 
Sह_\ �QO �OqkO[ �O T] LहOP XW हLOg QM0LM0`r0`Q0 ]O��  हW LO Ç̀, qहOP `] 
T�QShQgM yS d\_ Q]U\ हZ  6 हLOg Sg cV�V[ dv_O हj _\T][ c^ ]हO हj T] Sह_\ 
q]� _W� T�bgVM[ ]MTL`  T] 75 S\{�¿Q  `] �Oabg Sg q]�  _W� S�UO हj YO [हM m 
eQ]O Tg]O�� हV ^[O gह\ हZ lg qह ^[O]g हV R\L gह\ हZ, eQM TहQO^ Q\ हV eQ]O 
Tq|UOg ]ghph m  

 SHRIMATI AMBIKA SONI : Sir. the reply given by the hon. 
Minister of course, states, "Upgradation/improvement in the functioning 
of CGHS dis-pensaries is an on-going process." In a lighter way. I just 
want to say this. When improvement and upgradation is an on-going 
process, I would suggest to the Minister that his officials should also 
upgrade and take into consideration that the old names of roads, which 
were changed many years years ago should not be mentioned. Take for 
instance Dr. Zakir Hussain Marg. I have forgotten that there was a 
Wellesly Road. Its old name was Wellesly Road. It is known as Dr. Zakir 
Hussain Marg for a very long lime, but in your reply, it is still mentioned as 
"Wellesly Road". I only hope that the upgradation of CGHS 
dispensaries is not going on at the same pace, as in this case. 

 Sir. the main part of the Minister's reply lakes cure of every other 
question, when he says that the report of the SIU was given in 
November, 1999. Somebody has taken it to the Central Administrative 
Tribunal, and nothing further can be done. But we should know at what 
stage that appeal is; when you expect the appeal to be decided so that 
the people of Delhi—we are talking of the very poor people who go to the 
CGHS dispensaries; otehrwise, the people are tending to go to private 
hospitals and private clinics—do not suffer. We are really talking of the 
very vulnerable sections of the people who 20 to such dispensaries. And, 
for the whole of Delhi, you have only 87 or 88 such dispensaries! This is 
not a very satisfactory or a convincing reply. I want to ask the hon. 
Minister whether you have any update; as to how many of these 88 
dispensaries have their full quota of doctors; how many of them are 
without doctor's for quite a long period of time; what is the record or the 
report of the feedback that your have of medicines not being available at 
dispensaries continuously for months on end, and the poor people being 
made to go and buy their medicines privately. Would you consider having 
a register in al l these CGHS dispensaries, where the people could 
without fear, write that they have been put to difficulties, by not getting 
medicines, by not having been attended to by a doctor within half an-
hour of their reaching the dispensary? Would you consider placing in 
such a register for the benefit of the people? 

 Dr. C.P. THAKUR : Sir, as regards the name of the road, I will 
correct the name of the road, as the hon. Member has pointed out. 
Regarding the shortage 
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of doctors.acutally. there is a shortage of doctors, according to the SIU 
norms. But there is no dearth of medicines. There is also no dearth of 
investigative facilities. What we have done, recently, in Delhi, 
considering that most of the patients have to face a long queue in the 
government hospitals, is that we have recognised a large number of 
hospitals and diagnostic centres in different parts of Delhi. Previously, it 
was confined to South Delhi. Now, we have seen to it that it covers all 
parts of Delhi. We have recognised sixty-three new hospitals and 
diagnostic centres this year, and we have made it a continuous 
process. After six months or one year, we will review this so that the 
patients are not inconvenienced. 

Secondly, as for drugs, we have provided that they should get them 
from the medical stores. If they do not get it from there, they can 
purchase them from the local chemists. We have recognised a large 
number of chemists in different areas. So, that point has also been 
taken care of. If they purchase the medicine from the locally recognised 
chemists, the cost of the medicine will be reimbursed. We have made a 
new provision that in case of emergency, if a patient is hospitalised in 
some of the recognised hospitals, he will get full reimbursement. 
 

'( ;=0( F+.; A+ह : QROSTU VहWXY ,  S\{\b rOहUO हj T]  eQ]W gWp Q\ 
Vv��  TV_\  m �Oabg  RM rOहU\  हj T] हV cS[\ S\{�b ]W cure ]g Xh m X\dO Yह LOUO हj 
T] �Oabg ]RM-]RM LW  fully qualified हj �_WSj�M Vh lg �j�abQ ]g gहh हZ , q\  Yह 
zM_ ]gU\ हZ T] uQ gWp ]M \̂हUg XqO yYvq�X Vh हj , Y�[O[M Vh हj ,हW�YWSjT�] Vh हj 
lg q\ rOहU\ हZ T] हV qह XqO  T�|iOu^ ]g Xh lg qह VgML §M] हW LOY\ _\T][ 
]O[�[M ^}k[ �QO हj T] q\ rOहU\ हv` RM yYvq�TX] V\T�TQ[ T�|iOu^ [ह� ]g Q]U\ 
aYoT] yYvq�TX] Vh e}हW[h ]W� T��M YO T� _WVO [ह� T_YO हj m VZ VO[[MY VP�M LM Q\ 
LO[[O rOहUO ह� P T] aYO q\ �QM ]W� �Yq|�O ^[O P̀ph TLQQ\ uQ �]Og ]\  LW 
aqOT_zOu� �OabQ� हZ LW हY�V[ �[\bVM ]W c´�M Ugह Q\ LO[U\ हj , TL[]\   हO� Q\ 
p_UM हW[\ ]M ]W� pvPLOu{ [ह� हj , e[]W uQ �]Og Q\ SgTVb TXYO LO Q]\  T] 
�_WS\T�] �Oabg हWU\ हv` YTX q\ yYvq�TX] XqO T�|iOu^ ]g[O rOहU\ हW, UW q\ �QO 
]g Q]\  ?  
 
 R.0+(0I(0S.7, 1 : Tह}Xv|UO[ Vh uQ Sg हV _Wp T� \̂b r_O gह\ हZ m �_WS\�M 
]\  �OabQ� RMcRM S�¡� £S Q\ uQ Sg QहVU [ह� हj m cV\Tg]O lg uPÈ_Z� V\ 40 �TU{U 
�OabQ�   alternative system of medicine T�|iOu^ ]gU\ हZ m e[]W `] ]j  Q�_ 
zOV� Vh ]WQ� ^[O]g �\�[p XM LOUM हj m हV _Wp rOहU\ हZ T] YहOP RM Yह _Op� हW , uQ 
Sg हV TqrOg ]g gह\ हZ _\T][ uQ QP^k Vh cRM uPT�Y[ V\T�]_ �QWTQ`{[ ]O ^हvU 
TqgWk yYO �O lg V\T�]_ ]OeTQ_ ]\  _Wpo ]O RM TqgWk yYO �O lg Yह T� \̂b P
cRM r_ gहM हj m  

SHRI J. CHITHARANJAN : Mr. Chairman. Sir. in the case of 
Members of Parliament, they normally go to the clinic in the Parliament 
House Annexe. The 
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doctors examine the patients. They prescribe the medicines. Normally, 
we gel from that clinic only a very few medicines. In respect of other 
medicines, they will recommend to some other dispensary.'When we 
go there, the medicines are not available there also. Sometimes, it 
takes two or three days to get the medicines. Till that time, the patient 
will have to wail. Besides thai, when the doctor prescribes certain 
medicines. Instead of them, some substitutes are be-ing given. The 
patients don't know whether the substitutes are proper substi-tutes or 
not. But. at that time, he cannot consult the doctor who had prescribed 
the medicines. The Minister should consider it seriously and try to 
reorganise and rearrange the things in this regard. 

DR. C. P. THAKUR : So far as the point raised by the hon. Member 
is concerned, all the MPs should get medicines from the Medical 
Centre, Parliament House Annexe. The Members' of Parliament should 
not go to other places for getting medicines. We have arranged that 
they should get the medicines by the second day. I have also ordered 
that they should have a medicine van so that the medicine could be 
delivered at the doorsteps of Members of Parliament. 

SHRI MANOJ BHATTACHARYA : Sir, I fully agree with the hon. 
Member. Shri Chitharanjan, that non-availability of medicines is a 
peculiar problem in the CGHS dispensaries. I am not only concerned 
about Members of Parliament, I am also concerned about thousands of 
CGHS cardhojders who are really suffering from this problem. I have 
been talking about these things since a very long lime. Several times, I 
had talks with Dr. C.P. Thakur. But nothing cognisable has taken 
place. He had kindly informed me that a formulary has been prepared 
and it has come into being. He had to face a lot of resistance from 
different quarters in preparing that new formulary. Sir, so far as the 
CGHS-recommended hospitals are concerned.there is a peculiar 
disparity in the number of hospitals in different cities. I had written to Dr. 
C.P. Thakur that in Kolkata—it is a very big city which is having a 
number of CGHS card holders—there is no good CGHS-recommended 
hospital. There are only two CGHS recommended hospitals. Till now, 
the CGHS has not recommended any good hospitals. They have 
recommended some diagnostic centres. There are no good hospitals 
for immunotherapy in Kolkata. I have already requested Dr. C.P. Thakur 
to effect some changes. Would the Minister tell us when he is going to 
effect changes so that the number of hospitals could be increased not 
only in Kolkata but also in the surroundings of Kolkata? 
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DR. C. P. THAKUR : Actually, we are increasing the number of 
CGHS-recommended hospitals and dispensaries in all the cities. The 
hon. Member has talked about Kolkata. He has said that no good 
hospitals have been recommended by the CGHS. I have made it an on-
going process. If the hon. Member gives the names of hospitals, we 
wi l l  send a team from our Department to inspect whether they have 
got the basic minimum facilities or not. If they accept the norms of the 
Health Ministry, we will accept it. There is no problem. 
 

'( <T;( D=69D. :  QROSTU  VहWXY , VZ  yS]\   VOtYV  Q\ |qO|ÉY  `qP STgqOg 
]�YO¡ VP�M LM Q\ LO[[O rOहUO ह� P  T] YहOP हWVYWSjT� , yYvq�TX] Sg rr¥ r_ gहM 
हj , ]j TSb_ TX�_M Vh LW _Wp gहU\ हZ e[]\  Tq¨Y Vh rr¥ r_ gहM हj , हVOg\ X\{ Vh 
Qfg �TU{U _Wpo V\ LW T]QO[ lg pgM^ _Wp हj , q\ �Q\ pOPqo Vh gहU\ हZ LहOP �OabQ� 
UW cq\_\^_ हWU\ हZ  _\T][ V\T�TQ}Q [हM हWUM  हj m YहOP  yYvq�TX] ]M TL[ X�QgM 
XqOuYo  ]\  ^Og\ Vh rr¥  r_ gहM हj , aYO pOPq ]\  VP�_ UO_]O YO ह\�aqOb�g Vh �QM v
QvTqkO�P ]O �^Pk हj ?  
  

R.. +(. I(. S.7, 1   QROSTU VहWXY , pOPq lg UO_]O Vh gOnY Qg]Og ]\  VOtYV Q\ v
�QO �^Pk ]g gह\ हZ m yYvq�X ]\  Tq¨Y Vh VO[[MY QX|Y [\ LW �x[ e§OYO हj , eQ]\  
Tq¨Y Vh ]ह[O rOहUO ह� P T] TS�_\ QO_ हV _Wp  _O�[p ]VM{[ ]\  SOQ pY\ �\ U^ 
e}हW[h  ]हO �O T] yS [YO ]OY�iV VU {v£ ]MTL`, _\T][ uQ SPrq·¨Y YWL[O Vh 
हV uQ\ {v£ ]g[\ LO gह\ हZ lg हVOg\ �OuVgM हj�� QjbQ� Vh हW�YWSj�M yYvq�TX] XqO P̀ 
gहhpM m 

SHRI RAMA MUNI REDDY SIRIGIREDDY : Sir, the hon. Minister in 
his reply has said, "The SIU has conducted a study of the Indian 
Systems of Medicine. This study was started in April 2001." When is it 
going to be finalised? Secondly, are there any plans to set up new 
Indian Systems of Medicine and Homoeopathy dispensaries? Are some 
of the Ind ian  Systems of Medicine dispensaries going to be 
recognised? In Andhra Pradesh. Tamil Nadu and Kerala the Ind ian  
Systems of Medicine hospita ls  and dispensaries are working 
efficiently and are more popular. 

DR. C. P. THAKUR : Sir. it wi l l ,  possibly, lake another six months 
to finalise the recommendations of the SIU for Ayurveda and other 
systems of medicine. As regards, recognition of hospitals in Hyderabad 
and other cities of Andhra Pradesh, the process is going on; it will be 
completed in a short time. 
 

'( )G*( 6.6 0G1. :  VO[[MY QROSTU  LM , VZ VO[[MY VP�M LM Q\ ]ह[O rOहUO ह� P 
T] �x[  “�M” lg “�” ]\  LqO^ Vh yS[\ ]हO हj T] "The SIU has conducted 
astudy of the Indian Systems of Medicine and homoeopathic 
dispensaries under CGHS." This study was started in April. 2001, but 
the final report of the SIU has not been received. I would like to know 
from the hon. Minister whether they have fixed 
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any time limit for getting the report. This is No. 1. Secondly, I would like 
to know the details of facil it ies being provided in the CGHS 
dispensaries. Lastly, Sir, opening of a new CGHS unit means it would 
require creation of posts. And, this can be done only after the 
recommendations, for this purpose, have been made by the SIU. Since 
the report of the SIU has not been received and there is no time limit for 
gett ing the report of the SIU, how are you going to create new posts.' 
First of all. is there any need to open new CGHS dispensaries'? And, if 
there is a need to open new dispensaries, this would, definitely require 
creation of new posts. 

DR. C. P. THAKUR : The SIU has recommended norms for allopathic 
dispensaries, but this has been challenged in the Court by the Gr. III 
and Gr, IV employees. Because of this, it is slightly delayed. And, what 
we have done is, we have requested the Solicitor-General to appoint 
some senior advocate for arguing the case so (hat the matter could be 
expedited. Then, in the matter of extending ayurveda and homoeopathy 
systems of medicines, the work has just started: I have also requested 
them to finalise the recommendations soon so that we can take up the 
opening of new dispensaries in different parts of the country. 

National Press Centre 

*564. SHRI K. RAMA MOHANA RAO : Will the Minister of 
INFORMA-TION AND BROADCASTING be pleased to state: 

(a) whether it is a fact that setting up of National Press Centre is 
hanging fire since Eighth Five Year Plan; 

(b) if so, the reasons for not taking up the project since then; and 

(c) the original estimate for this project and the revised estimate? 

THE MINISTER OF INFORMATION AND BROADCASTING 
(SHRJMATI SUSHMA SWARAJ) : (a) to (c) A Statement is laid on the 
Table of the House. 

Statement 

The scheme 'Setting up of National Press Centre at New Delhi' had 
been included in Eighth Five Year Plan and continued in the Ninth Plan 
of PIB. The project could not be taken up as the possession of 
encumbrance free plot of land was not given by Ministry of Urban 
Development. In the absence of possession of the land, no detailed 
estimate could be prepared. However, based onrough'estimate, an 
outlay of Rs. 20.50 crores was made in the Ninth Five Year Plan. 
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